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Dr. L. M. Singhvi: In answer to a
question put by Shri Prakash Vir
Shastri the Minister did not reply to
the part which related to the imposi-
tion of penalty on the co-operative
society which is suspected or accused
of perpetraling profiteering on the
consumers,
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Shri Swaran Singh: That will
depend upon the further investigation
or further looking into, about which
the Home Minister had stated when
the debate took place some days ago.

Casual Labour

*1114. Shri A. P. Sharma: Will the
Minister of Railways be pleased to
refer to the reply given to Unstarred
Question No. 1401 on the 10th Decem-
ber, 1963 and state.

(a) whether it is a fact that the
casual labour employed by the Rail«
way Department at Andal on the
Eastern Railway and at Rourkela,
Bhilai and Ranchi on the South Eas-
tern Railway are paid les; wages
than those paid to the similar labour
employed by the Central Government
Undertakings at Durgapur, Rourkela
Bhilai and Ranchi; and

(b) if so, the reasons therefor?

The Deputy Minister im the Minis-
try of Railways (Shri Shah Nawaz
Khan): (a) and (b). The information
is being collected and will be laid on
the Table of the Sabha.

Shri A. P. Sharma: Is the Minister
also aware that even substitutes who
are engaged in lieu of the permanent
employees are paid on an average of
Rs. 3 per day and casual labours are
paid less?

Shri Shah Nawaz Khan: I submit we
are collecting the information_.

Shri D. N. Tiwary: Have Govern-
ment fixed any uniform rate to be paid
to casual labour on all railways or
does it vary with each Railway?

Shri Shahnawaz Khan: Normally
the casual labour are paid at the
same rates as the rates prevailing in
the local market.

Shri P. N. Kayal: What is the
maximum period served by casual
labour on the railways?

Shri Shahnawaz Khan: Normally,
they do not serve for very long pe-
riods, It is g few monthg at a time.
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Shrimati Savitri Nigam: Is the hon.
Minister aware that even amongst
casual labcurers, women labourers
are paid lers than the men labourers?

Shri Shalnawaz Khan: The rates
are same as are prevailing in the
locality.

Wt go o AW : T Hell WY
T & ATTE § e S d9%
FOT ¥ 3T AN WIGT FY AT
2 AR OF aFr IR AFS F @
FL PR AN T rfE< § Iqa7 At
T & STy § M7 a9 § e
7&y o @ agrdr g qmEr § ?

ot EAITA &Y : T T FIAT
A IS @ faamr AR o
Ie@ AN T AT TR g
I &

Shri P. Venkatasubbaiah: Will such
of those casual labourers who were
working formerly be given prefer-
ence at the time of re-employment of
such labour?

Shri Shahnawaz Khan: Their cases
are considered along with others,
keeping in view the fact that they
had worked on the railways for some
time.
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The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Yes.

(b) No.

(¢) The deceased was identified to
be Shri Kanwal Kishore Seth, Assis-
tant Surgeon of North Eastern Rail-

way Hospital Varanasi. Motive be-
hind the murder appears to be robbery.
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Mr. Speaker: Is the officer still on

duty? And why has he not been ar-
rested?

Shri S. V. Ramaswamy: We do not
know who killed him.

The Minister of Railways ' (Shri
Dasappa): There is no question of
any officer involved in this.

Mr. Speaker: He presumes
officer was travelling.
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